F. No. 15-03/CESTAT/CPIO/ND-RP/2020
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-03/2020

Subject: Information sought under RTI Act, 2003.
Sir/Madam,

Please refer to RTI application of Shri/Smt. Akhil Mishra,
(No.DOREV/R/E/20/000035/1 and DOREV/R/E20/000035/2 dated 03.01.2020)
received from U.S. AD-1C in this office on 21.01.2020, under RTI Act 20053,
the information received from Asst. Registrar (Admin.) containing 01 page is
enclosed herewith for your reference please.

Therefore, you are requested to please acknowledge the receipt and
deposit Rs NIL to this Tribunal by cash or DD in favour of Accounts Officer,
CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

I®SUED, K

: A CESTAT, New DelHi
&y ] 2e !
_ _SIGﬁ? sm/a & H VI\' , =~  Date: 27.01.202
WRTOMS. EXCISE & 5¢ .- S
To APPELLATE TRIBUNAL
NEW OELHI-110088

Sh. Akhil Mishra,
554 GA/199 Damodar Nagar,
VIP Road Alambagh,Lucknow, Pin-226005.

Copy to:

Sh.S,Bhowmick,

U.S./CPIO to the Govt. of India, Ad.1C.,
M/o Finance, D/o Revenue,

North Block, New Delhi-110004.
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CUSTOMS EXCISE & SERVICE TAX APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi — 110 066

Dated: 24.01.2020
1.D. No. 15-03/2020

ADMINISTRATION SECTION

Sub:  Information sought under Right to Information Act, 2005

With reference to the RTI application Ref. (F. No. DOREV/R/E/20/000035/1 and
DOREV/R/E/E20/000035/2 dated 3.01.2020) received by transfer from Under Secretary
Ad.IC letter dated 3.01.2020 in CP1O L.D. No. 15-02/2020 (CESTAT), the information sought
by the applicant under RTI Act 2005.

In this regard. the point-wise replies are as under:-

Point1- Category/State-wise vacancy details of MTS, which have been nominated to SSC
MTS 2019
Bench Name UR SC ST OBC | EWS| Total
Delhi (HQ) - -
Maharashtra 1
Tamil Nadu 1
West Bengal l
Bangalore 1 - -- --
1
1

i | — | —
rJ

Telangana
Chandigarh
Uttar Pradesh - - ] 1- OH/PH
Gujara[ 1- Otl/PH - — - .
Total .7 - 4 5 10

— s ltojra |t n(-21b2

(=)
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Point 2 - Nomination for the post of UDC in CESTAT is to yet be made for SSC CGLE 2019.
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(Assistant Registrar)
CESTAT New Delhi

To
\?’/(O/Accounts Officer, CESTAT, New Delhi



F. No. 15-03/CESTAT/CPIO-ND/2020
ﬂ', Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-03/2020

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Shri/Smt. Akhil Mishra,
{(No.DOREV/R/E/20/000035/1 and DOREV/R/E20/000035/2 dated 03.01.2020)
received from U.S. Ad-1C M/o Finance D/o Revenue in this office on 21.01.2020,
under RTI Act 2005 (copy enclosed) wherein certain information is sought as
mentioned therein is related to your section.

Therefore, in terms of the provisions of Section 6(3) & S5(4) read with Section
5(5) of RTI Act 2005 the RTI application CPIO ID No. 15-03/2020 (CESTAT) is
forwarded herewith to you as CPIO under section 5(4), with request to provide the
correct and Para wise information /inspection on or before 05.02.2020 directly to the
applicant as permissible under the RTI Act & DOP & T. O.Ms within the stipulated
time, failing which, as CPIO under section 5(4], you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act. Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M.
No. 1/18/2011-IR dated 16.09.2011.

Note:- '

1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days.

2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately.

3. Prowide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made there under, under intimation to the undersigned.

Encl: As above.

CRIO
CESTAT Néw Delhi
Date; 21.01.2020

For Compliance to:
1. Asstt. Registrar (Admn.Section)

Copy to: (For Information)

1. Sh. Akhil Mishra,
554 GA/199 Damodar Nagar 4
VIP Road Alambagh,Lucknow, Pin-226065

2. Sh.S,Bhowmick, ;&/ _
U.S./CPIO to the Govt. of India, Ad.1C., y 0\,«,,&?"’
a\”

M/o Finance, D/o Revenue,
, C}Wh Block, New Delhi-110004.
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RTIL MATTER
F. No. R.12011/1/2020-AD.1C(CESTAT)
Government of India
Ministry of Finance
Department of Revenue
* %
North Block, New Delhi
Dated : 15 January, 2020
To
The CPIO

CESTAT, West Block No.2
R.K Puram, New Delhi-66

subject: - Transfer of RTI application u/s 6(3} of the RTi Act-reg.

Sir,

| am to refer to RTI applications No. DOREV/R/E/20/000035/1 and
DOREV/R/E/20/000035/2 dated 03/01/2020 filed by Sh. Akhil Mishra. The same are
transferred under section 6{3) of the RTI Act for providing the requisite information directly
to the applicant in terms of the provision of the RTI Act-2005, under intimation to this office.

Encl. : As above
our Faithfully

g Vo J7k '

(S. phowmick)
Under Secretary to the Government of India/CPIO
Tele:23095359
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RTI REQUEST DETAILS (3RS SRy faaom

[ Registration Number DOREV/R/L20/00035/1 Date of Receipt 03/01/2020

(UGl 0T T@T) e B aRi) :

f Online Receipt L: : f Inglish
Type of Reeeipt ( & nlinc Receip anguage of lLinglis
Request (G@U |
UP) : W) :
Name (TH) : AKHIL MISHRA Gender (ﬁTI') : Malc

554 Ga / 199 DAMODAR NAGAR VIP ROAD ALAMBAGH ,

Address (Ud1) : [.ucknow, Pin:226005

State (Y16Y) : Uttar Pradesh Country (a‘ﬂ) . India

. 191-8562984015 il r H91-
Phone Number ( ﬂ ) 1-85629840 l(\’lohlcNu‘mh;,l.' 01-8562984015

Fmail-1D (%ﬁﬁ—&{lﬁ?ﬂ) . akhilmishra241995@gmail.com

status (FRUfY) Urban oo Graduate
(Rural/Urban) : Education Status :

Is Requester Below Poverty No Citizenship Stat Indian
Line ? (@l AT T itizenship Status
YT AR ETRY) - (

0 (Recened by Payment Gateway

Amount Paid (?I[Ql Cal Moaode of Payment

Depaviment of Revenne)

HTRTFT) : TS TNRY pecipiont ) ( aﬂm
Does it concern the life or No(Normal) S.Bhomick
iberty of a Person? Request Pertains to US(AD.IC)

@ ug e aufdd & @Ry Fafafeaa
Wlgd sryar ATy waftE @) :
waftd %’.’ ):

Respeeted Sir,
(1). Categorywise and statewise Vaccancy table of MTS to be filled
Information Sought through SSC MTS - 2019 of all Units of Dept of Revenue. .

('GTFFﬂﬂ Aith: (2). Categorywise and statewise Vaccancy table of Tax

Assistant,ITLUDC (CBDT&CBIC) to be filled through SSC CGLE -

2019 of all Units of Dept of Revenue.

Respeceted Sir,

(1). Categorywise and statewise Vaccaney table of MTS to be filled

Original RTI Text (& through SSC MTS - 2019 of all Units of Dept of Revenue.

(}{‘R‘(ﬁsmg ais): (2). Categorywise and statcwise Vaceancy tablc of Tax

Assistant I TLUDC (CBIDT&CBIC) 1o be filled through SSC CGLE -

2019 of all Units of Dept of Revenue.

.( \i Z0a QZ// o )
o | L \b \\7}\
/ . /_"(A " a4 O\}ﬁL &\ \ 131012020,
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RTI REQUEST DETAILS (&n?‘&&rré aﬁ?‘m ﬁ?mm
- Registration Number DOREV/R/E20/00035/2 Date of Receipt 03/01/2020
(Ut uT ) Ty &Y ayE)
Online Receeipt anguage of Englis
Fype of Receipt (Q?*ﬁafﬂ nline Recelp » ml(m;,uaé}ci;g English
cques Glﬂﬂ
UPT) :
) TST) ;
Name (ATH) : AKLUL MISHRA Gender (ﬁi"T) : Male

554 Ga/ 199 DAMODAR NAGAR VIP ROAD ALAMBAGH |

Address (dT) : Lucknow, Pin:226005

Sfate (Hm) . Littar Pradesh (j()u“h‘y (a—!ZT) : Mdia
. VO 1-830298401 4 Moaobiie N or H91-8562¢ S
Fisone Number (B -d3) : J l(n‘;_;.’.gﬁlk Wu-mb;r J-BS02984015

il D ('5;"1‘]'(?{_\3{]‘5‘2';@) . akhibmishra2d 1995@pmail.com

Stafus (ﬁﬁjf?{) Lirhan e g . . Graduate
(Rurab/Uirban) : Kdueation Status :

I+ Reguester Below Poverty No Citizenshin Status Indian
e 7 (@7 31T 1) “itizenship Status
Yard R a1 (TRTIRD)

Yo
Amouni Paid (?TFQYWI Mode of Payment i.‘d}lmmn
} vzl Jateway
YITAT) (HITATT BT THIR) ’
Does it coneern the fe or No{Normal) S.Bhomick
iiherty ofa l’('_rpmt_l';' Request Pertains to US(CAT)
(o arp St anla & (3TAY ﬁgﬁrﬁa—d

o1 3l ey [ERER 3 Haftra gy
Aafrg gy

Ruspected Sir
(1. Categorywise and statewise Vaccancy table of MTS 1o be filled
Information Sought through $SC MTS - 2019 of all Uits of Dept of Revenue.
(‘(iﬂ'ﬂaﬂi} “ﬂi‘ﬁ). 2). Calegorywise and staicwise Vaccaney table of Tax
.x\:‘.smmm,[ PLUDC (CBDT&CBIC) to be filied through S5C CGLLL -
2019 of all Units of Dept of Revenue.

Respected Sir,
(1). Categorywise and statewise Vaccaney table of MTS o be filled
Original )P Text (P through SSC MTS - 2019 of all Units of Dept of Revenue.
aﬂ(&‘}n@f ursg): (2). Cate porywisc and statewise Vaccancy table of Tax
Assistant. I TTUDC (CBDT&CBIC to be filled through SSC CGLE
2019 ol all Units of Dept ol R(,\cnm,

G/ \s\ -

. I
/;\(‘/ iy - "\ \\\
i;\f‘\,‘)’“ {)4{ ’CW\ (3003020, 1300



